
V. VENKATA PRASAD HYDERABAD,REGISTRAR (VIGILANCE) Dt: 3o.08.2016

Sir / Madam,

SUB: CENTRAL GOVERTMENT ADMINSTRATIVE TRIBUNAL -
Filling up of 01 post of Registrar and 01 Post of Joint Registrar In
Central Administrative Tribunal on deputation basis Initially for a
period of one year — Willingness from the eligible officers —

Called for — Regarding.
REP: Circular No. PB/1/6/2010-Estt.I/Vol.II, dated:29-07-2016, from

the Principal Registrar, Central Administrative Tribunal, Principal
Bench, 61/35, Copernicus Marg, New Delhi — 110 001.

-000-

I am to state that the Pri. Registrar, Central Administrative Tribunal, PrincipalBench, New Delhi, in his letter referred to above has stated that the applications areInvited in the prescribed format In triplicate from eligible officers, to fill up one post ofRegistrar In Central Administrative Tribunal, where the vacancy would be available atAllahabad, Bengaluru, Chennal and Koikata Benches and one post of Joint Registrar InCentral Administrative Tribunal at Jabalpur Bench. The letter of the Pri. Registrar, CentralAdministrative Tribunal, Principal Bench, New Delhi, along with its enclosures were placedin the High Court’s Web site i.e., httml/hc.taa.nlc.ln.

I am, therefore, directed, to request you to circulate the same among all theJudicial Officers, working in your DistrIct / Unit and the Officers, who are eligible maydownload the copy of above said letter along with Its enclosures from the High Court’sWeb Site and submit their willingness applications (In original), directly to the High Court,on or before 06.09.2016 by Speed post or any other source.
Yours falthfuUy

REGISTRAR (ILANCE)To
1. The Chief Judge, City Civil Court, Hyderabad.
2. The Metropolitan Sessions Judge, Hyderabad.
3. The Chief Judge, City Small Causes Court, Hyderabad.
4. THE PRL DISTRICT AND SESSIONS JUDGES:

Adilabad, Anantapur, Chittoor, Cuddapah, East Godavari at Rajahmundry, Guntur,Karlmnagar, Khammam, Krishna at Machiiipatnam, Kurnooi, Mahabubnagar, Medak at
Sangareddy, Nalgonda, Neilore, Nizamabad, Prakasam at Ongole, Rangareddy District at
L.B.Nagar, Srlkakulam, Visakhapatnam, Vlzlanagaram, Warangal and West
Godavarl at Eluru.

5. The Registrar (I.T.-cum-Central Project Co-ordinator), High Court of Judicature at
Hyderabad. (with a request to upload the letter of the Prt. Registrar, Central AdministratIve
Tribunal, Principal Bench, New Delhi, along with Its enclosures In the High Court’s
Official website.)

ROC1NO.626212016-B.SPL.



r.
.N%c4 of U u?0re:pradesh,

Hyderabad.

Date: 16.08.2016.

Sub : Filling up of the vacant posts in the Central Administrative Tribunal

on deputation basis.

Sir,

I am directed to enclose herewith a copy of letter No.PB/1/6/2010-Estt.l

(Part) dated 29.07.2016 enclosed therewith a Circular dated 29.07.2016 issued

by Central Administrative Tribunal, Principal Bench, New Delhi inviting

applications from eligible/willing officials for filling up various categories of vacant

posts existing in the Benches of Central Administrative Tribunal on deputation

basis. Therefore, you are requested to kindly circulate the same among the

employees of your office and applications received, if any, from the

willing/eligible officers/officials may please be forwarded (in the enclosed

proforma of Blo-Data) to the Principal Registrar, Central Administrative

Tribunal. Principal Bench. 61135. Copernicus Marg, New Delhi-110001 on or

before 12.09.2016 for further necessary action.

While, forwarding the applications, certificate to the effect that the officials

are clear from vigilance point of view and there is no disciplinary case pending/

contemplated against him/her may also please be given at the bottom of the

enclosed proforma.

Yours faithfully,

End : As above.
(S. POOVARAJ)
Deputy Registrar

./p.z

* 26 AUG2015
i2Sec.
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No. PBIlI6I2OlOIEstt Il Vol II ti*e!Phone: 011- 23385097

31ThU1 tZtIiFax: 011-23387713

Central Administrative Tribunal fE-mali: cat-delhl@nic.in

rr
Principal Bench

61/35. o’T Wlllif

61/35. Copernicus Maig.
ar e-11DOO1

New Delhi - 110001

lJf005IDate: 29.07.2016

1•0.

Ret4lstrar’ .lt. Registrar.
Central Administrative rihuiial

All Outhiii Benches

Sub: lilting up the vacant posts in the Central Administrative Tribunal on Deputation
basis-wide publicity reg.

Sir/Madam,

I am directed o forward a copy of the circular of even number dated 29.07.2016

Inviting application br various acanL posts in ditThrenl Benches of the Central

Adniinistrative lrihunal. with a request fri give wide publicity of the same h cIrculating

locally amoogsl (hveromcnl 11ff ices aail h dispIavini liii Niai:c Bonid. Ihe list date ol

receIpt of the ipplication tar the pail is 45 ih;1\ hiiini tile Jute it tlii C ircaiui

‘tours litithiftilly.

lnl •\s \huve.

( SuraLSingh
Dcput Registrar I-.
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ytject:Fllhin ur of va
.dministrative Tribunal on deputation

basis. ---

It is proposed to fill up the following the Central Administrative Tribunal

on deputation basis initially for a period of one year which is likely to be extended or

f curtailed, in administrative exigencies from amongst the serving Govt. Servants. The Pay

and allowances and other terms of deputation of the officers/officials selected for the said

posts wil! be regulated in accordance with the instructions contained in the Department of

• Personnel. &.Traihirlg OM No.618/2009-Estt(Pay-ll) dated 17/06/2010 as amended. from

time to time. The employees of Centrat Administrative’ TribunaF are eligible for and may

• continue to. retain General Pool Residential Accommodation as per extant rules. The name•

and number of posts, classification, place of posting, tenure, scale of pay and eligibility

critetia for filing up of these post on deputation basis are as under:-

REGISTRAR (01). . :.. . . ..

. •

• :• Group ‘A’ (Gazetted) in the scale of:pay.of.Pay. Band-4 ( 37400-67000 Plus Grade

•. ..Pay ‘.8700); The tenure ofdeputation would be for a period of three years. The

selected Officer may be posted in a Bench where the vacancy would byjlable.

The.vacancies in the grade are. presently available atAiTihabad, Bengãltiru, ChennáF

and Kolkatä Benches of the. Tribunal.

Eligibility Criteria:- . . . .
•

• (i) Officers possessing a degree in law and holding —
. . . .

(a) analogous post in the Central Government/State Government/High Court;

-
or- - .

.

(b) posts with grade pay of 7600 with a minimum f five ye’ar regular

- service in the grade; . •

• or . .

(c) posts with grade pay• of 6600 with a minimum of ten years regular

service; .
V

or
. -

•

.

I



fii) Officers holding póss of Dstrkt judge I Additional District udg I gictrr)
Additional Registrar of High Court on regular basis.

IOINTREGISTRAR(0i)

Group ‘A’ (Gazetted) in the scale of pay of Pay Band-3 (‘ 15600- 39100 Plus Grade
Pay of 7600). The selected Officer may be posted in a Bench where the vacancy
would be available. One vacancy in the grade is presently available at Allaha bad
Bench of the Tribunal and one anticipated vacancy arising in Jabalpur Bench.

Elklbilitv Criteria:

(1) Officers possessing a degree in law and holding —

(a) analogous post in the Central Government/State Governmnt/High Court;
or
(b) posts with grade pay of 6600/- with a minimum of five year regular

service in the grade;
(ii) Judicial officer with minimum of eight years regular service.

HI PRINCIPAL PRIVATE SECRETARY (01 Reserved for ST

Group ‘A’ (Gazetted) in the scale of Pay of Pay Band-3 ( 15600 - 39100 Plus Grade
• Pay. 6600). Selected Officer may be posted in the Bench where the vacancy would

be available at that relevant point of time. Vacancies in the grade are presently
available at Chandigarh and Guwahati Benches of the Tribunal.

Eligibility Criteria:

(I) . The Officers of the Central Government I State Government I High Courts
holding analogous posts of Principal Private Secretary on regular basis in PB- -

3 (.I5600-39100/- plus grade Pay 6600). .
. :‘

or .

(ii) Private Secretary with at least eight years combined regular service rendered.
in PB-2 with Grade Pay of 4800 and PB-3 with Grade Pay of 5400.

IV COURT OFFICERS / SECTiON OFFICERS (26) :-. . .. •. . .

Group ‘B’ (Gazetted) in the scale of pay of Pay Band-2 9300-34800 Plus Grade Pay
4800). Selected Officers may be posted. in the Bench where the vacancy would be

available at that relevant point of time. VaEancies in the grade are presently
‘available at Principal Bench (NeW Delhi),. Ahmeciabad, AIlahabad Bengaluru,
Chándigarh, Chennai, Cuttack, Jabalpur, Jodhpur, KQlkata, Luckhow, Mumbai and
Patna Benches of the Tribunal.

Eligibility Criteria:-

Essential

Persons working under the Central Government / State Governments / High Courts /

21



• Subordnate.court5
I.

•
•

r

(i) () koldIn ari’a1oouS post on regular basis,

(b) Eight years of regular service in the posts of Assistant or equivalent in

-
thescaleof pay of Pay Band-2 (93O0-34800 P1usGradePayof460O).. .‘,.

and;

(hi — Possessen a Degree of a recognized University or equivalent

Desirable

Degrèein Law.
•

• ..

‘V PRlVAT.SECREEARY (141: .

. ‘: -

GrotipW tGazettedi In the scale of pay of Pay Band-2t? 9300- 34800 Plus Grade

Pay 4S00’Seleted Officers. may be posted In the Bench where the vacancy

• Woiildbe available at that relevant point of time. Vacancies in the grade are

resntLy available at Ahmedabad Allahabad, Chennal, Cuttack, Guwahati, jabalpur,

Jalpur, jodhpur, Kolkata, Mumbal and Patna Benches of the Tribunal.

f

Eligibility Criteria

Offfcers holding the post of Stenographers in the CeAtral GovLOr State GovLor

• High Courts:- :.

(iJ Holdlpg analogous posts on regular basis;

•
•. or., -

• -

.
-

-

(Ii)’. S1 ers.ofregular service in the Pay Banct2,?9300-34800I- with Grade Pay

of 46O0f-

—“

VI ACCOUNTS OFFICER(10) • . . •
.•. . •. .•.

. Group ‘B’ (Gazetted) in the scale of pay of Pay Bând-2( 9300- 348Ô0 Plus Grade

Pay ? 4600). Selected Officers may be posted in the Bench where the vacancy

•
. would be available at that relevant point of time. Vacancies in the grade are

• presently available at Ahmedabad, Bengaluru, Chennal, Chandigarh, Ernakulam,.

GuWahati, Hyderabad jabalpur;Jbdhpur an4 Kolkata Benches of the Tribunal.

ELiibilitv Criteria:-
•.

(1) . Regijiar, AccountslAudit Officers, froth any of. th4- Ofganized Accoints

Department. . •• •

(ii) - Officers under the Central Government holding an analogous post oi regular basis

who have, undergone training in Cash and Accounts work in 15114 or equivalent and

possess experience in Cash & Accounts &. Budget work.

or



(iii) }unior Accounts Officer/Accounts Audit Officers o equiv&ent in the scaI

5500-900Q/6500-10500 (Pre-revised)R9300-34800 plus Grade Pay Z4200 in
P8-2 (revised) with 8/S years regular service respectively under C6cAG,
Defence AJCs, P&T, Railways, NCs. Department

VII COURT MASTER I STENOGRAPHER GRADE ‘C’ (I1

Group. ‘B’ (Non-Gazetted) in the scale of pay of Pay Band-2 ( 9300- 34800 Plus
Grade Pay 4600). Selected Officers may be posted in the Bench where the
vacancy would be available at that relevant point of time. Vacancies in the grade
are presently availablat Principal Bench (New Delhi), Ahmedabad, Allahabad,
Bengaluru, Chandigarh, Chennai, Ernakulam, Guwahati, Hyderabad, Jabalpur, Jaipur,
JOdhpur, Kolkata. lucknow and Mumbai Benches of the Tribunal.

Eligibility Criteria:

Officers. holding the pqstof Stenographer under the Central Government or State
Government or High Courts;
(i) Holding the analogous post on regular basis;
or
(ii) Eight years regular service in the Stenographer Grade in Pay Band-i (Z 5200-

20200 with Grade Pay of 2400).

VIII SENIORTRANSLATOR(02) V

Group ‘B’ (Non-Gazetted) in the scale of payóf Pay Band-2 ( 9300- 34800 Plus
Grade Pay 4600). Selected Offlcers may be posted in the Bench where the
vacancy would be available at that relevant point of time. Vacancies in the grade
are presently available at Principal Bench (New Delhi) and Jabalpur Benches of the
Tribunal;

V

VV

Eligibility Criteria:- V V

V V V V

Officers from the Central Government or State Government or Union Territories or
High Courts,

V
V

(a) (i) Holding analogous posts on regular basis.ln the parent parent cadreor
V

department V V

V V V or. -

(ii) with five years’ service in the grade rendered after appointment
thereto on a regular basis in posts in pay band-2, Rs. 9300-34800 with

• gradepay of Rs. 4200 or equtvalent in the parent cadre or department;
and

V

V

(b) Master’s degree of a recognised University in Hindi with English as a
compulsory or elective subject or as the medium of examination at the
degree level;
or

V

V
V

Masters degree of a recognised University in English with Hindi as a

compulsory or elective subject or as the medium of examination at the

1.



&gree Level,

kaster’s degree of a recognized University in any subject other than Hindi or

English, with Hindi medium and English as a compulsory or elective subject

àras the medium of examination at the degree level,

or
Master’s degree of a recognised University in any subject other than Hindi or

English, with English medium and Hindi as a compulsory or elective subject

eras the medium of examination at te degree level,

or
Master’s degree of a recognised University in any subject other than Hindi or

English, with l-hndr and English as compulsory or elective subjects or either of

the two as a mnedium of examination, and the other as a compulsory or

elective subject at the degree level.

and
Recognised diploma or certificate course in translation from Hindi to English

and viceversa or three years experience of translation work from Hindi to

English- and vice-versa in Central Government or State Government offices

IX JUNIORACCOUNTS OFFICER (06)

Group ‘B’ (Non-Gazetted) in the scale of pay Qf Pay Band-2 ( 9300- 34800 Plus

Grade Pay 4200) Selected Officers may be posted in the Bench where the

vacancy would be available at that relevant point of tune Vacancies in the grade

re presently available at Principal Bench (New Delhi), Ahmedabad, Bengaluru,

KoItta and Patna Benches of the Tnbunal

EIicubIlltyCdterla.-

(i) Officials under the Central Government holding analogous post or SAS

Accountant, Junior Accounts Officer in the various Accounting organizations,

OR

—

__

_

(ii) Upper Division Crerks’-arCentrat Government with 10 years of service in he

grade who have undergone Cash & Accounts Training in ISTM or equivalent or

• possess three years experience of Cash, Accounts and Budget works.

CAREIAKER (09)

Group ‘B’ (Non-Gazetted) in the scale of pay of Pay Band—2 ( 9300- 34800 PIus

Grade Pay ? 4200). Selected Officers may be post-d: in the Benth where the

- vacancywould be àvailable..at that relevant point of.timé.- Vacancies in the. grade

are presently available .at Principal Bench (New DeihiL Allahabad, Bengaluru,

Chandigarh, .Cheninaj, Jodhpur, Koikata and Patna Benches of the Tribunal.

Ellciibllity Criteria:-

-



Offkerof Central Government I
(a) (t) [biding analogous posts: Tor 4

(II) Holding the posts in pay band-I. with grade pay of? 2400 with eight
years regular service [n the grade

and
b) Possessing a degree from a recognized University or equivalent

.
cf ...

2 TbØriocFeEiOtatiori ini respect of above posts 1ndtr1 &perröd oI1
deputation inanother ex-cadre post held immediately preceding ths appointment
in the same o some other organization/department of the Central Govt. shall
ordinarily noeeed three years

3 Ape limit

The maximurage limit for appointment on deputation shall not exceed 5 years as-i
otheclosindate for receipt of appircations

4 Number of vacancies and place of posting are subject to change

5 The ppIications in the given proforma (duly typed In double space) together with ,‘

attested copies of CR dossiers for the last five years of the eligible officials who are ‘

willingto be considered for the said posts and could be spared immediately, may be
forwarded to the Principal Registrar, Central Administrative Tribunal, Principal
Bendi, 61/35. Copernicus Marg, New Delhi-110001 within 45 days from the date of
circular.

6 While forwarding the applications, certificate to the effect that the officers/officials
are clear from vigilance point o1 view and there is rio disciplInary case
pendinglcontémplated: against him/her,: may also be.. given at the bottçm of the. :
enclosed proforma

.. :

7 The department while forwarding applications may please ensure that the officials ‘

who volunteer for.the post shall not be allowed to withttraw their names later on.
8 Applications received after the expiry of last date or otherwise found incomplete for

went of ACRs/APARs, V’g’Ianco Clearance Certificate or without the seal of the office
w:Ilotbe entertained

(Padma.Tj.
Principal Registrar

6J



PROERMA FOR FIJRNIS1NG 810-DATA FOR THE POST OF

______

(To be typed in double space on single side)

01 Narc ci the Applicant (In Block letters):

_______

02. Nane, Mdress and Contact No of the office where working at

03. Ccnt Details of the applicant

a) Mobile No.
b) E-Mail ID
c) LaidlineNo.

______

d) Residential Address.

04. Date Of Birth:

_____

05. Sex (MaleiFemale)

______

06. Date of Entry into the Govt. Service and Service to which the

applicant belongs (Central)State/Autonomus)

07. Present post held:
a) Dateóf appointment in the Present post Mention adhoc &

regular periods separately

b) Pay Band, Grade Pay & Present Basic Pay:

08. Detai of earlier deputations, if any

a)
Whether presently holding deputation post or not:

• b) lf’yes’ please mention, Pay Band Grade Pay & Present

Basic Pay:

09. Educatkmal qualifications in chronological order (including professional qualification)

I S.NÔ. [ Degreé/ Diploma 1 Year I Subjects taken I University 1

10. Brief Seivice particularsl experience details (Give complete

detail ii chronological order by indicating Pre-revised &

Revised scale of the post held) V

• Whether SC!ST1OBC .. V..

‘Chpiceof station: V

-
.

V
Signature of the Applicant

Certificate to be furnished by the Head Office V

1. Service particulars given above have been verified from the service record of the

Applicant and found corre
ct.

V V •

2. CertifIed that no vigilance enquiryl Disciplinary case is pending or contemplated against

the applicant.
.

V

3. The officer(Offlcial will be relieved of hislher duties from this office to take up

assignment in the Central administrative Tribunal, on hislher selection for appointment

V tothepost.
V V

Place: Signature

V •

Designation

Date: Office seal:

I


